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8hri Heda: In view of the fact that
we are now getting mercerised khadi,
may I know whether there is any
particular arrangement for the mer-
cerisation of khadi by the Khadi
Board or are we going to send them
to the milis?

Shri Manugbhal Shah: Mercerisation
bas not been possible on the band-
spun yarn, because it cannot stand
the strain of mercerlsation, but the
rest of the process are belng done.
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I shall read it in English also.

(a) The index of wholesale prizes
at the end of March 1956—ie, the
end of the First Plan—was 99.2 {base
1962-53—100). The index for the
18th March 1961—1.¢., about the end
of the Sceeund Plan ~was 127.2;

(9) There has thus been an increase
in the price level by some 28 per cent;
and

{(¢) The Plan cnvisages a substun-
tial increase in the productivn  of
foodgrains and othur cssential com-
modities Government have also in
hand a substantial stock  of  food-
grains. The fiscal. mwnetary  and
other policics of Government will be
directed continually towards main-
taining reasonabie stability of prices.

) afwex fag : 731 vz 15 =Y
& % 0T a& guR 277 ¥ 6T Fo47 A0
qT L QAT & 7 =& A
' waar @+ fwarsy &Tars w11 syrer
Q SIS 4 ATTET & A f& Infrra
% ¥ &7 gew A www & o)
feafa ¥, % w1331 ¥ £ fw gen w57
® e WA & faw wqr aeerr wid
T AT QoA AT wwAT & 7 afad,
M ?

Y wo Ao R gz AR At & Fr
agt T WY W K YT T ATCW
¥ HE TG AET Y | Afwd
@ feat amaTw w o7 fax T R WK
aRNE W st AR

L o

APRIL 3, 1961

Oral Answers 8690

qFT Qﬂ?'{@&ﬁﬁ qr F1§ TR
At @ @%@ g7, SfFT qFm & UF
v g @y AR fmE)

Shri Pahadla: May I know whether
it is a fact wnat the price level of
cssential commodities is going up
more than that of non-essential com-
modities? If so, what steps are being
taken by Government to check this
rise?

Shri L. N. Mishra: I have already
slated that the prices of foodgrains
are going down whereas the prices of
raw matcrials and others are rising.
Su far as the question of controlling
the prices is concerned, I have indi-
cated that Government are taking the
necessary measurcs.

Shri Basappa: Do the Government
not think that the time has come
when they have to think of review-
ing the price policy?

Shri L. N. Mishra: The price ques-
tion has: been constantly under  the
attention of Government, The Plan-
ningg Commussion has also appointed
a committee to go into this question.
In the finalisation stage of the Third
Plin the question of prices will be
considered.

Shri Achar: May [ know whether
Government expect a little rise  in
priccs on account of ‘he  indirect
taxafion measures proposcd now?

Shri L. N. Migshra: I cannot say
how much the prices will rise on ac-
count of taxation measures. But it
is a fact that in a developing eco-
nomy when there is investmeni the
prices arc bound to rise and it is not
possible or desirable to peg the
prices.

Shri Palaniyandy: What is the
effect of the taxation measures on the
cost of living index?

Shri L. N. Mishra: After the taxa-

tion measures. the present index
number is 1299

Shri Easliwal: If I remember cor-
rectly, iast year the NDC appointed
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a sub-committee to go into the entire
question of price policy. May I know
whether that sub-committee has sub-
mitted its report?

Shri L. N. Mishra: No, Sir.

Shri Hem Barua: In view of the
spiralling of prices after the announ-
cement of the taxation measures, may
I know whether the attention of the
Government has been drawn to a
statement made by the Finance Minis-
ter to the effect that he is evolving
a machinery to check the rise in
prices? If so, may we have an idea
of that machinery?

Shri L. N. Mishra: I have not fol-
lowed the question.

Shri Hem Barua: Because of Lihe
rise in prices, specially after the im-
position of taxes on essential com-
modities, may I know whether the
attention of the Government has
been drawn to a statement made by
the hon. Finance Minister to the
c¢ftect that he is evolving a machinery
to cheek t{hc rise in prices? If so,
may we have an idea of that
machincry?

Shri L. N. Mishra: The hon. Mem-
ber might have heard the Finance
Minister when he was replying to the
gencral dcbate. He said that the rise
in prices of certain commodities on
account of the taxation measures is
a temporary feature and the prices
of those commodities will stabilise
after some time,

Shri Prabhat Kar: In view of the
fact that there is already a rise from
89 to 127. which has now come to
129, according to the figure given by
the hon. Minister, and as it is evid-
ent that the taxation measures on the
commodities have caused this in-
crease in the price of daily necessities
of life. may 1 know what steps are
being contemplated by the Planning
Commission to hold the price line?

Shri L. N. Mtalhsa: T have not said
that the prices are rising on account
of the taxation meaesures. There are
many factors for the rise in prices.
The inter-play" of economic forces,
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both internal and external, is the
main thing. The prices are also ris-
ing because the supply line is not
keeping pace with the demand curve.

Shri Tyagl: What is the main cause
for the rise in the average prices by
292 per cent or 28 per cent? Is it
due to the scarcity of the commodi-
ties or due to the abundance of money

supply?

Shri L. N. Mishra: As I said, pro-
duction has not kept pace with the
demand and the increased investment
and money supply and the increasing
wealth of the country. These are the
main reasons.

Shr]l M. B. Thakore: Is it a fact that
there is a great disparity between
agricultural goods and non-agricultu-
ral goods? If so, wha4 steps are
being taken by the Government to
curb this situation?

Shri L. N. Mishra: I could not fol-
low the question.

Mr. Speaker: Thce question is not
understandable.

Shrl M, B. Thakore: My question is
that there is dfsparity between the
prices of agricultural goods and non-
agricultural goods.

Shrl L. N Mishra: I have not said
that the prices of agricultural goods
arc going down. The prices of food-
grains are going down. But the ptices
of raw materials and manufactured
goods are going up.

Shrl Prabhat Kar: In view of the
fact that the industrial production has
increased during the Second Plan
period by 66 per cent. what are the
factors which have caused this in-
crease in price?

12 hrs.
Mr. Speaker: Probably want of
production of consumer goods,

Shrimat! Renuka Ray: In reply to
a question, the hon. Deputy Minister
stated thiat a sub-commitsee of the
NDC was still considering the mat-
terr May we know when we are
likely s0 know what decisions have
been taken by that committee?
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Shri L. N. Mishra: As I have al-
ready stated, the deliberations of the
prices committec will be taken into
consideration when the finalisation of
the Third Five Year Plan ic made.

Mr, Speaker: The Question Hour is
over. There is a Short Notice Ques-
tion. The whole thing has been ans-
wered. If anything has been left out,
the hon. Minister will answer.

SHORT NOTICE QUESTION AND ANSWER

Assam Migrants Camps in West
Bengal

+
(Shri 8. M. Banerjee:
| Shri Chintamonl Panlgrahl:
S'E‘Q” 4 Shrl Tangamanl:
* | Shrl Tridib Kumar
L Thaudhnri:

Will the Minister of Rehabilitation
and Minority Affairs be pleased to
state:

(a)  whether  Government  have
taken a decision to close down the
Assam  Migrants Camps in  West
Bengal;

{(b) if se, when these will be clos-
ed down;

(c) the number of persens or fami-
lies who arc stitl in camps to be re-
habilitated?,

(d) the number of those who are
not in camnps but who actually mig-
rated from Assam during disturb-
ances; and

(e) the relief given to those per-

sons and whether the losses sustained

have been compensated by the State
Government?

The Deputy Minister of Rehabllita-
tlon (Shry P. S. Naskar): (a) Yes.

(b) It is hoprd to close down the
camps by the end of April. 1961.

(c) According to the Governme:nt of
West Bengal, the number of families
in camps in the middie of January
1961 was 6.062. Out of 5.613 families
whose verification forms have already
been received back from the Gov-
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crnment of Assam 5,050 have been
accepted as bonafide migrants. The
remaining 449 forms are expected
shortly.

(d) According to the Government
of West Bengal, they have no precise
information in the matter but by and
large all of them are believed to have
gonc back to Assam.

() If the. reference is to part (d)
of the Question, no relief assistance
has been given by the Government of
India, nor is any rchabilitation as-
sistance to be provided to them by
the Government of Assam. They are
presumed to have left Assam simply
on account of fear and are believed
not to have suffered any losses.

Mr. Speaker: Lel the supplement-
aries be few. Shri Banerjec.

Shri S. M. Banerjee: May ] know
whether  $ae West Bengal  Govern-
ment or the Central Government have
ascertained that those  housc; which
wuere burnt down durinjz  the riots
have bee) recons‘ructed by the Assam
Governnient and. if so, whether this
ha: been conveyved to those migrants
who are still there?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): This arises out of the first
question and not out of this. About
16.000 hous¢s. shops and other pro-
pertie: are believed to have been
damag~:d in the riots. Of these over
14,000 have already been repaired.

Shry S. M. Banerjee: May I know
whether the Government of West
Bengal or the Cecntral Government
have ascertained that before closing
down the camps all the measures re-
quired for safeguarding their interests
in Assam have been taken by the
Assam Government and they have
bicn given enough sccurity?

Shri Mehr Chang Khannz: I was in
Assam only about ten days ago. I had
long meetings with the Chief Minister
and the Finance Minister. I have been
assured by the Government of Assam
that everything that is humanly Pos-
sible in being done.





